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FTAET ATLAT, T A=

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 16th October, 2017

S.0. 3338(E).—In exercise of the powers conferred by sub-section (3) of section 3 of the Environment
(Protection) Act, 1986 (29 of 1986) and in pursuance of the notification of the Government of India in the erstwhile
Ministry of Environment and Forests, number S.O. 1533(E), dated the 14th September, 2006 (hereinafter referred to as
the said notification), the Central Government hereby constitutes the State Level Environment Impact Assessment
Authority, Uttar Pradesh (hereinafter referred to as the Authority, Uttar Pradesh) comprising of the following Members,
namely:—

1. Prof. Rana Pratap Singh -Chairman;
House No. 247, Sector-2, Udyan-II,
Eldeco, Raebareily Road,
Lucknow - 226025, Uttar Pradesh

2. Dr. (Smt.) Madhu Bhardwaj -Member;
B-2/879, Vinay Khand, Gomti Nagar,
Lucknow - 226010, Uttar Pradesh
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3. Member Secretary, -Member Secretary.
Uttar Pradesh Pollution Control Board

2. The Chairman and Members of the Authority, Uttar Pradesh shall hold office for a term of three years from the
date of publication of this order in the Official Gazette.

3. The Authority, Uttar Pradesh shall exercise such powers and follow such procedures as enumerated in the said
notification.

4. The Authority, Uttar Pradesh shall take its decision after the recommendations of the State Level Expert Appraisal
Committee constituted under paragraph 5 of this notification for the State of Uttar Pradesh.

5. To assist the Authority, Uttar Pradesh, the Central Government in consultation with the State Government of Uttar
Pradesh, hereby constitutes the State Expert Appraisal Committee (SEAC) (hereinafter in this notification referred to as
SEAC, Uttar Pradesh) comprising of the following Members, namely:—

1. Dr. (Prof.) S.N. Singh -Chairman;

645 A/797, Janki Vihar Colony, (Saraswatipuram), Jankipuram
Extension, Lucknow - 226031, Uttar Pradesh

2. Dr. Sarita Sinha -Member;
2/146, Vivek Khand-II, Gomti Nagar,
Lucknow - 226010, Uttar Pradesh

3. Dr. Arvind Mathur -Member;
Remote Sensing Application Centre, Uttar Pradesh,
Sector - G, Jankipuram, Kursi Road,

Lucknow- 226021, Uttar Pradesh

4. Dr. Virendra Mishra -Member;
538 K/1681 Near Water Tank,
Triveni Nagar II, Sitapur Road,
Lucknow - 226020, Uttar Pradesh

5. Dr. Pramod Kumar Mishra -Member;
Head, Department of Environment Science,
Post Graduate College,

Ghazipur - 233001, Uttar Pradesh

6. Dr. Richhpal Singh Sangu -Member;

499 C, Sector-13, Avas Vikas Colony, Sikandara, Agra - 282007,
Uttar Pradesh

7. Prof. D.P. Singh -Member;

250, Eldeco-II, Udyan-II, Raebareilly Road, Lucknow - 226025,
Uttar Pradesh

8. Dr. Ranjeet Kumar Dalela -Member;

House No. Y2, Sector-13, Vikas Nagar, Lucknow - 226022, Uttar
Pradesh
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9. Shri Ramesh Chandra Katariya -Member;
Q-404, Anupam Apartment,
East Arjun Nagar, Shahdara, Delhi-110032.

10. Prof. S.K. Upadhyay -Member;
40, Navsheel Dham, Bithore Road, Kalyanpur, Kanpur -208017,
Uttar Pradesh

11. Dr. Ajoy Kumar Mandal -Member;

D-68, Ground Floor, Sham Nagar,
Khyala Road, New Delhi —-110018

12. Shri Meraj Uddin -Member;
278/49, Khursheed Villa,

Tayal Vihar Colony, Aishbagh Road,
Lucknow - 226004, Uttar Pradesh

13. Shri Rajive Kumar -Member;
Raghusatyam, B-2/4,

Vijyant Khand, Gomti Nagar,
Lucknow - 226010, Uttar Pradesh

14. Director, Environment, -Secretary.

Government of Uttar Pradesh

6. The Chairman and Members of SEAC, Uttar Pradesh shall hold office for a term of three years from the date of
publication of this order in the Official Gazette.

7.  The SEAC, Uttar Pradesh shall exercise such powers and follow such procedures as enumerated in the said
notification.

8. The SEAC, Uttar Pradesh shall function on the principle of collective responsibility and the Chairman shall
endeavor to reach a consensus in each case, and if consensus cannot be reached, the view of the majority shall prevail.

9.  The Government of Uttar Pradesh shall notify an agency to act as Secretariat for the Authority, Uttar Pradesh and
SEAC, Uttar Pradesh and the Secretariat shall provide all financial and logistic support including accommodation,
transportation and such other facilities in respect of the statutory functions of the Authority, Uttar Pradesh and SEAC,
Uttar Pradesh.

10. The sitting fee, travelling allowances and dearness allowances to the Chairman and Members of the Authority,
Uttar Pradesh and SEAC, Uttar Pradesh shall be paid as per the rules of the Government of Uttar Pradesh.

[F. No. J-11013/43/2007-IA-1I (I)]
GYANESH BHARTI, Jt. Secy.
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